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C.P. No.177/ALD/2017

Shri Anil Kumar, PCS for the petitioner. The Petitioner is directed to

serve a copy of the petition to the Respondent in respect of C.P.

No.177/ALD/2017. Today, Mr. Anil Kumar files Vakalatnama on behalf

of the petitioner, the same is taken on record.

The matter be listed on 11" January, 2017.
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